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due to paucity of funds, the proposed
line i» not likely to merit edequate
priority for inclusion in the Fourth
¥ive Year Plan

Abmed): (a) Yes, Sir

(b) A Lcence for tht gstablishment
of an undertsking for the manufac-
ture of Plywood has been jssued to a
private party which they have still
to implement,

In February, 1965 a letter of intent

be withdrawn. as the panty was not in
a position to errange for import of
acceptable to

for jute manufacturing
plant in thst State before Government
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